INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD BENCHES, AHMEDABAD

'LIST OF ORDERS TO BE PRONOUNCED ON 07.08.2026

S.No. |ITA/MA/SA No. Assessee name Bench |Date of Result
Hearing
Author : Dr BRR Kumar, VP Co-author: Shri Rahul Chaudhary, JM
1 &2 |ITA No. 2304/Ahd/2025 ITO Vs. Vasani Infrastructure c 16.06.2026 |Dismissed
CO No. 101/Ahd/2025 Vasani Infrastructure Vs. ITO Dismissed
3 |ITA No. 1870/Ahd/2026 Kalabhai Ragaji Rabari Vs. ITO B 23.07.2026 |Allowed
4 |ITA No. 2282/Ahd/2026 Hansa Virodhak Sangh Vs. CIT (E) B 22.07.2026 |Allowed for statistical purposes
510 10|ITA No. 2269, 2097, 2079, Shital Chhaya Charitable Trust, B 22.07.2026 |Allowed for statistical purposes
2060, 1660 & 2102/Ahd/2026 |Vanvasi Utkarsh Mandal, Border
Development Trust, Shri Vadgam
Taluka Anjanakelvani Mandal,
Purbasha Cultural Association, Shree
Tergam Lauva Patidar Seva Sama -
Versus CIT(E)
11 |ITA No. 320/Ahd/2026 Akbarmiya Mahammadmiya Malek SMC | 07.07.2026 |Partly Allowed
Vs. ITO
12 |ITA No. 319/Ahd/2026 Atul M. Parmar Vs. DCIT SMC | 07.07.2026 |Dismissed
13 |ITA No. 2238/Ahd/2025 Bhagwanbhai Karshanbhai Patel Vs. SMC | 07.07.2026 |Dismissed
ITO .
14 |ITA No. 2175/Ahd/2025 Abdulhakk Adambhai Ranguni Vs. SMC | 07.07.2026 |Allowed
DCIT :
15 |ITA No. 851/Ahd/2026 Rakeshbhai Bavalbhai Jadav Vs. ITO | SMC |27.07.2026  |Allowed for statistical purposes
716 |ITANo.868/ANdI2026  |SushmaDarshitShahVs.ITO | SMC [27.07.2026  |Allowed for statistical purposes -
17 |ITA No. 182/Ahd/2025 Shree Vidhyotejak Mandal Trust Vs. SMC 07.07.2026 . ]Allowed for statistical purposes
ITO

Author : Shri Rahul Chaudhary, JM

Co-author: Dr BRR Kumar, VP

1t0 3

ITA No. 548, 549 &
550/AHD/2026

Aphsa Imranbhai Keruwala

SMC |02-07-2026

ITA No. 548/Ahd/2026 - Partly
Allowed. ITA No. 549 &
550/Ahd/2026 - Allowed for
statistical purposes.

Author : Shri Narendra Prasad Sinha, AM

Co-author: Shri Tapas Ram Misra, JM

1

ITA No. 2000/Ahd/2025

Shitalben Vijakumar Patel

A ]05.08.2026

Allowed for statistical purpose

Author : Shri Tapas Ram Misra, JM

Co-author: Shri Narendra Prasad Sinha, AM

1

JITA No. 1871/Ahd/2025

|Sakariya Metal Rolling Mills

A ]05.08.2026  |Dismissed

wmd"»

‘b;SISTANT FrG;STRAR
SURETS W‘fﬁ“ﬁv fere- T

INCOME 7




